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L. MONT  KUMART  consdaughterswife of LRRKESH...FRASFD

yvears, belonging to

STENONRAPHER AnD, PEiveHe S

ecvel

service and presently working as S’T‘;NOU?RF)PHEK,GJHQR LEGDLSLALY. mssEmax,

PATNA
give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

{Assets In joint narme indicating the extent of joint ownership wilt aiso have to be
given}
Sr, ‘Description Seif | Spouss Dopendant-1 | Dependant-3 | Dependant-3 |
L o] A Name(S) Hama Names Ebc. Name
{il} | Deposits in : ‘ :
Banks, Financial | 2 {31 ol
Institutions And | <17
Non-Banking B &~ = =
Flnancial = i
Companies 50,000
S (iil) - Eandsr e o e S — e et
Debertures and -
Shares In NI L - - s i
companies : ; i
{iv) | Other financial |
institutions, L
MSS, Postal B - i
savings, LIC NI L
Policies, etc
“{v) | Motor Vehicles :
(detalls of i1 L —
‘ make, etc,) i 3¢ 2
(vi) | Jeweliery (give
details of i — =1
 weight and ML =
- walue)
{vli) | Other assets, = e
such as values ‘ o s
of claims / NIL-
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange n respect of listed companies and as per books in the case of non fisted
companies shauld be given.
* Dependant here means a person substantially dependent on the income of the
employee,
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B.

Detajlg of Immovable assels
[Mote: Properties in joint ownership Indicating the extent of joint ownership will
also have to be indicated]

Sr.
Mo,

‘Deseription Self

 Spouse

HNama(5) Hame

| ‘Dependant-1 | Dependant-2

_HName

Dependant-3
Etc. Name

()

Agricultural Land

- Location{s}

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NI LA

(1

| measurement)

MNon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total

-Current market value

NTL

(i)

Buildings (Cemmercial
and residential)
Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

- Extent (Tatal {

Heuses / Apartments, |
etc.

= Locatlon{s}

- Survaey fdoor
number(s}

measurement)
- Current market
value

(v

1

Others (such as
interest in property)

e

(2)

1 give herein below the details of my liabilities / overdues Yo public financial
institutions and government dues:-
[Mote : Please glve separate details for each item)

Sr,
No.

Dasgcription

Name & address of Bank /
Flnancial Institutions{s} /

Department (€)

1

Amount outstanding as
[-]; [YPP—— S RLLT v

a}

(i} Loans from Banks

peey
+

{1} Loans fram financial
institutions

MTL

NT L

(iil) Government Dues:
{a) dues to departments
dealing with government
accommaogation

(b} dues to departments
dealing with supply of
water

{c) dues to departments
dealing with supply of
electricity




{d) dues to departments i 7
dealing with telephones | MT L | ek A
(e} dues to departmeants

dealing with government — ol

| transport (inciuding
¢ aircraft and belicopters)
{F} Other dues, If any

{b) (i) Income Tax including
surcharge {Also indicate
the assessment year upto
- which Income Tax Return DA N O — D R W PK e
flled. Give alsg Pérmanent !
Sceount Number (PAMY]
(il) Wealth Tax [Alsa
Indicate the assessment
year upto which Wealth — —
: Tax return filed, ] {

{ilij Sales Tax [Only in
case of proprietary
_business] £ S i)
[iv) Property Tax

GPF/CPF/PRAN No. o1 383 619D m]

Gender :- 5 £ | (M/F)

Date of Birth al A o t] T Tl | (op/mmpYYY)
Class/Group L

@55/ Laraup C_ {A/B/C)

Cadre p=

[[<TE NocnpppHER AN D plivert SECLERy
(Full Name e.g. B.A.5.-Bihar Adminlstrative Sarvice,

B.5.5.- Bihar Secretarlat Service ete.)

Homme District E A | NFH—F}N )2, J

i
I hereby declare that the above details are true to the best of my
knowledge and beliel.

Sighature "\’?fﬂﬂlkﬂ"”@’
ftame of Employee: ..., SIOMNT... .l‘.’xé!!!ﬁf?—.z
Place:. Pﬂmﬂ Designatian:..........o L EALR., CQJZHPHE’Q
LBTRAR LEDTSIATYE, A cstrmBly
SE e crpRxPT. PATMET

Note: Please sign each page of the declaration. Asset declaration form
must ba in A4 size white paper with computer typed (single side)
in prescribed format.

0 -2/
Date:..1 2:7027.%%2 Department:




